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RAJYA SABHA 

Tuesday, the 17th August, 2010/26th Sravana, 1932 (Saka) 

The House met at eleven of the clock, 

MR. CHAIRMAN in the Chair. 

RE: MPS SALARY BILL 

MR. CHAIRMAN: Question No. 321. ...(Interruptions)... 

Ǜी राजनीित Ģसाद (िबहार) : सर, MPs की सैलरी के िबल का ¯या हुआ? ...(Ëयवधान)... सर, MPs की 

सैलेरी के िबल का ¯या हुआ? यह एक मह¾वपूण« िबल था और वहा ंपर ...(Ëयवधान)... 

Ǜी सभापित : Ãलीज़ ...(Ëयवधान)... आप बैठ जाइए। ...(Ëयवधान)... 

Ǜी राजनीित Ģसाद : सर, MPs की सैलेरी के िबल का ¯या हुआ? ...(Ëयवधान)... 

MR. CHAIRMAN: Please. ...(Interruptions)... 

Ǜी नरेश चÂğ अĐवाल (उǄर Ģदेश) : सर, अखबारȗ के माÁयम से हमȂ ...(Ëयवधान)... 

Ǜी सभापित : आप लोग बैठ जाइए ...(Ëयवधान)... राजनीित जी, आप बैठ जाइए। ...(Ëयवधान)... 

Ǜी नरेश चÂğ अĐवाल : िजन मंिĝयȗ ने िवरोध िकया है, उÂहȂ ...(Ëयवधान)... 

DR. MANOHAR JOSHI (Maharashtra): What about the statement on the autonomy to 

Kashmir? ...(Interruptions)... 

MR. CHAIRMAN: Joshiji, you know the procedure. ...(Interruptions)... Please take it up 

through appropriate notice for a discussion. ...(Interruptions)... 

DR. MANOHAR JOSHI: All parties are expected to explain their opinion on this. 

...(Interruptions)... My party is totally opposed to this ...(Interruptions)... Therefore, we expect 

that the Government must take action and a statement by the Prime Minister is required. 

Ǜी सभापित : आप लोग Ãलीज़ बैठ जाइए। Ãलीज़... राजनीित जी, Ãलीज़ बठै जाइए। 

Ǜी राम कृपाल यादव (िबहार) : सर, माननीय सदÎय ने एक मह¾व¾वपूण« मामले की तरफ आपका Áयान 

आकृÍट िकया है। यह बहुत मह¾वपूण« मामला है। 

MR. CHAIRMAN: Please take it up through appropriate procedure. ...(Interruptions)... Thank 

you very much. 
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Ǜी राजनीित Ģसाद : सभी आदमी यहा ंपैसे वाले नहȒ आए हȅ। ...(Ëयवधान)... 

Ǜी सभापित : राजनीित जी, आप बैठ जाइए Ãलीज़ ...(Ëयवधान)... 

Ǜी राजनीित Ģसाद : सभी आदमी यहा ंकरोड़पित नहȒ हȅ। सबके पास हवाई जहाज़ नहȒ है। ...(Ëयवधान)... 

MR. CHAIRMAN: Please take it up through appropriate procedure. ...(Interruptions)... 

Ǜी सभापित : देिखए, आप अपना ...(Ëयवधान)... 

Ǜी राजनीित Ģसाद : यहा ंहवाई जहाज़ वाले भी हȅ और दूसरे लोग भी हȅ। अगर महंगाई है, तो ¯या महंगाई 

हम लोगȗ के िलए नहȒ है? 

Ǜी सभापित : देिखए Ãलीज़ ...(Ëयवधान)... 

Ģो. एस.पी. ȋसह बघेल (उǄर Ģदेश) : माननीय सभापित जी, इनकी बात को सुन तो िलया जाए। 

Ǜी सभापित : देिखए, आपके बोलने से ¯या फायदा है जब कुछ िरकाड« पर पर नहȒ जा रहा है? 

...(Ëयवधान)... 

Ǜी राजपाल ȋसह सैनी : * 

MR. CHAIRMAN: This is the Question Hour, so we will take up Questions only. 

...(Interruptions)... 

डा. अिखलेश दास गुǔा : * 

Ǜी सभापित : आप बैठ जाइए Ãलीज़ ...(Ëयवधान)... 

डा. अिखलेश दास गुǔा : * 

Ǜी सभापित : देिखए, आप बैठ जाइए Ãलीज़। ...(Ëयवधान)... 

डा. अिखलेश दास गुǔा : * 

Ǜी सभापित : आप बैठ जाइए Ãलीज़। ...(Ëयवधान)... Nobody is hearing anyone. ...(Interruptions)... 

Can order be restored in the House? ...(Interruptions)... Let a notice be there and then we will take 

it up. ...(Interruptions)... Question No. 321. I request hon. Members to allow the Question Hour to 

proceed. ...(Interruptions)... 

*Not recorded. 
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Just one minute. ...(Interruptions)... Please resume you places. ...(Interruptions)... Please 

sit down. ...(Interruptions)... 

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Sir, if you permit me, as the 

hon. Members have raised the question of the salaries and allowances of the Members of Parliament, 

the Report of the Joint committee has been received by the Government and it is under its 

consideration. As the hon. Members are aware, it will be made effective from the beginning of the 

15th Lok Sabha Session. So, whenever the Bill is passed, it will have its retrospective effect. 

...(Interruptions)... 

MR. CHIARMAN: Thank you. ...(Interruptions)... That is enough. ...(Interruptions)... 

Rajnitiji, that is enough. 

That is enough. Rajnitiji, that's enough, ...(Interruptions)... No more interventions. 

...(Interruptions)... Please allow the Question Hour to proceed. नरेश जी, आप बैठ जाइए। 

...(Ëयवधान)... 

Ǜी नरेश चÂğ अĐवाल : सर, मȅ बैठ जाऊंगा लेिकन ...(Ëयवधान)... 

Ǜी सभापित : आप बैठ जाइए Ãलीज़। ...(Ëयवधान)... 

Ǜी नरेश चÂğ अĐवाल : माननीय िवǄ मंĝी जी कृपया इतना बता दȂ िक जो अखबारȗ मȂ छपा है 

...(Ëयवधान)... वे कब तक िनण«य लȂगे? ...(Ëयवधान)... सर, इतना ÎपÍट होना चािहए िक वे कब तक िनण«य लȂगे। 

...(Ëयवधान)... 

Ǜी बलबीर पंुज (उड़ीसा) : मंिĝमंडल की बैठक मȂ जो चचɕ होती है, उसको मीिडया मȂ ¯यȗ लीक िकया 

जाता है? ...(Ëयवधान)... 

MR. CHAIRMAN: Please don't raise extraneous questions. 

SHRI BALBIR PUNJ: The media knows which Minister said what in the Cabinet meeting. Why 

is it leaked to the media? I just want to ask the Minister how such things are leaked. 

MR. CHAIRMAN: The Minister have given an authoritative statement. 

Ģो. एस.पी. ȋसह बघेल : सर, यह protocol का मामला है। ...(Ëयवधान)... एक Ǘपया कम Îवीकार नहȒ 

िकया जाएगा। ...(Ëयवधान)... यह protocol का मामला है। यह िलखा हुआ है। यह कानून है। ...(Ëयवधान)... 
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Ǜी सभापित : आप िकस कानून की बात कर रहे हȅ? ...(Ëयवधान)... 

Ģो. एस.पी. ȋसह बघेल : यह मान-सÇमान की बात है। ...(Ëयवधान)... 

Ǜी सभापित : यह िकस कानून की बात कर रहे हȅ? ...(Ëयवधान)... We are not discussing this matter. 

...(Interruptions)... Please allow the Question Hour to proceed. ...(Interruptions)... 

डा. अिखलेश दास गुǔा (उǄर Ģदेश) : ¯या सरकार उसका contradiction करती है? ¯या वह सही है जो 

अखबारȗ मȂ छपा है? ...(Ëयवधान)... ¯या वह सही है? ...(Ëयवधान)... 

MR. CHAIRMAN: Please. This is not the time for it. नहȒ आप बैठ जाइए Ãलीज़। देिखए आप बैठ 

जाइए। Please put your supplementary question. आप बैठ जाइए Ãलीज़। 

SHRI BALBIR PUNJ: Our anguish is, why the Cabinet decisions are leaked out to the 

journalists outside. ...(Interruptions)... 

MR. CHAIRMAN: Please. 

SHRI BALBIR PUNJ: That is the issue, Sir. 

MR. CHAIRMAN: You are insinuating matters. 

DR. AKHILESH DAS GUPTA: Sir, it is a serious issue. It is a humiliation. व ेिबÊकुल सही बात कर 

रहे हȅ। ...(Ëयवधान)... पूरे Members of Parliament का सवाल है ...(Ëयवधान)... 

Ǜी सभापित : आप बैठ जाइए। The matter is under consideration. ...(Ëयवधान)... 

डा. अिखलेश दास गुǔा : जैसा अखबारȗ मȂ आया है, ऐसा लगता है िक मȅबस« ऑफ पाȌलयामȂट भीख मागं रहे 

हȅ। ...(Ëयवधान)... ऐसा लग रहा है िक संसद सदÎय भीख मागं रहे हȅ। ...(Ëयवधान)... आप पूरे देश के अंदर सािबत 

करना चाहते हȅ िक संसद सदÎय भीख मागं रहे हȅ? ...(Ëयवधान)... 

MR. CHAIRMAN: Please. ...(Interruptions)... We have a lot of business to transact today. 

...(Interruptions)... 

Ģो. एस.पी. ȋसह बघेल : ǘÊस violate न हȗ। ...(Ëयवधान)... केिबनेट सेĎेटरी के बराबर हो। ...(Ëयवधान)... 
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MR. CHAIRMAN: Will you please resume your seats and allow the Question Hour to proceed? 

...(Interruptions)... Please do not violate the rules of procedure. Do not speak unless you are called. 

Please sit down. ...(Interruptions)... 

Ģो. अिनल कुमार साहनी (िबहार) : सभापित महोदय, हम लोग अपना पैसा मंĝी लोगȗ को देने के िलए 

तैयार हȅ। ...(Ëयवधान)... आप वह पैसा मंĝी लोगȗ को दे दीिजए। ...(Ëयवधान)... हम लोगȗ का पैसा िमिनÎटर लोगȗ 

को दे िदया जाए। ...(Ëयवधान)... 

___________ 

ORAL ANSWERS TO QUESTIONS 

Increase in selling prices of CNG 

*321. SHRI RAJKUMAR DHOOT: Will the Minister of PETROLEUM AND NATURAL GAS be 

pleased to state: 

(a) whether it is a face that price of Compressed Natural Gas (CNG) has been raised three 

times in the last three years; 

(b) if so, the details thereof; 

(c) the factors responsible for increase in selling prices of CNG and the international and 

import price of this product at that time; 

(d) the production cost of indigenous CNG and the administrative cost involved therein; and 

(e) the steps taken to bring down the cost of CNG? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI 

JITIN PRASAD): (a) to (e) A statement is laid on the table of the house. 

Statement 

(a) to (e) CNG is sold by City Gas Distribution (CGD) Companies, which are not Central 

Public Sectors Undertakings (CPSUs). The retail price of CNG in any city is fixed by the CGD entity 

operating in that city. 

The price of CNG depends on various factors. CGD Companies determine the selling price of 

CNG on the basis of inter alia the cost of gas from various supply sources, trunk transportation tariff, 

local distribution charges, setting up of compressor stations & dispensers, operating expenses, 

administrative cost and applicable taxes & duties. Variation in any of these factors may lead to 

appropriate changes in retail selling price of CNG. 




